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view of the fact that a Chief of Mission, 
who is the highest UNESCO Official in India, 
is involved in this breach of diplomatic pri-
vilege; and 

(c) the precautionary steps Government 
propose to take not to allow the recurrence 
of such breach of diplomatic privileges 
in view of the fact that the concerned 
Administrative Officer is still working in 
this Mission ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P.C. 
SETH (): (a) The case under the Customs 
Act, 1962, against Shri S.P. Dewan is under 
adjudication by the Collector of Central 
Excise, Delhi. 

(b) and (c). The ca'" again~t Shri S.P. 
Dewan is yet to be decided. The 
present Chief of the UNESCO Mission 
in India has IIssured the Government that 
appropriate act ion would be taken against 
t he persons concerned and against recurrence 
or similar incidents. It is, therefore, not 
proposed to write directly to the UNESCO 
Headquarters, Paris, regarding this case 
of which, they arc already aware. 

011 find in Gu/tlrat 

3825. SHRI D. C. SHARMA: Will the 
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be 
pleased to state : 

(a) whether it is a fact that the Oil and 
Natural Gas Commission struck oil on 
the 18th June, 1969 at Tharad in Banas-
kantha District in Northern Gujarat under 
the Mehsaan Project ; 

(b) if so, the number of wells dug in 
the area and the number of those which 
have yielded oil; 

(c) whether any qualitative and quanti-
tative analysis of the find has been made; 
and 

(d) if so, the results thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS(SHRI D. R. CHAVAN): (a)No. 

(b) The first well is currontly under dril-
ling. No indications of presence of oil have 
been obtained in this well,so far. 

(e) and (d). Do not arise. 
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